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(d) if not, the reasons therefor; and

(e) the punitive measures/steps proposed to be taken
against the company?

THE MINISTER OF STATE IN THE MINISTRY OF
LAW, JUSTICE AND COMPANY AFFAIRS (SHRI H. R.
BHARDWAJ): (a) Yes, Sir;

(b) to (d). No Sir. The Company Law Board does not
suo moto ask for details of accounting system of companies.

(e) The balance sheet and the profit and loss account
of the company has not so far been approved in the Annual
General Meeting and has not been filed with the Registrar
of Companies.

Complaints Against IAS Officers

2943. DR. MUMTAZ ANSARI: Will the PRIME
MINISTER be pleased to state:

(a) whether the Government have received any
complaints of corruption and malpractices by various |.A.S.
Officers during the last six months;

(b) if so, the details thereof;

(c) whether the Government conducted any inquiry
in this regard;

(d) if so, the outcome thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMATI MARGARET
ALVA) : (a) to (b). Officers belonging to the Indian
Administrative Service serve both in connection with the
affairs of the State Government and the Central Government.
The respective Governments in whose affairs these officers
are serving for the time being are fully competent to look
into the complaints received against these officers and take
further action if required, in accordance with the All India
Servics (Discipline & Appeal) Rules, 1969. The information
relating to the complaints received by the State
Gevernments and action taken thereon is not required to
be centrally monitored. In the Central Government,
compiaints received against |AS Officers serving in a
Ministry/Department are looked into as per the provisions
of the Vigilance Manual by the administrative Ministry to
determine as to whether a prima facie case exists, as the
responsibility for maintaining the purity, integrity and
efficiency of the administration vests in the Secretary of the
Ministry/Department and Head of the Organisation. This
information is not required to be centrally monitrored by this

. Department. During the last 6 months, 18 complaints of
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corruption and malpractices by various LA.S. Officers
serving in the Central Government were received in this
Department. These were sent to the concerned
administrative Ministries/Departments for veritication in
terms of the Vigilance Manual of these, 3 complaints were
closed after verification as the allegations contained therein
were found to be unsubstantiated.

(e) Does not arise.
Wind Farm

2944. SHRI MANORANJAN BHAKTA: Wil the
PRIME MINISTER be pleased to state:

(a) whether the Government have set up any wind
farms in Andaman & Nicobar Islands;

(b) if so, the quantum of wind energy tapped so far;
and

(c) the future proposals in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) to (c).
The wind resources assessment is being carried out in the
Andman & Nicobar Islands to identify sites suitable for wind
power generation. Setting up of wind power projects would
depend upon identification of suitable sites.

Alloy for Retro Rocket

2945. SHRI MANIKRAO HODLYA GAVIT: Will the
PRIME MINISTER be pleased to state:

(@) whéther India is importing alloy for the production
of Retro Rocket;

(b) if so, the details thereof;

(c) whether this alloy has recently been produced
indigenously by the Nuclear Fuel Complex Hyderabad; and

{d) if so, the details thereof?

THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICE AND MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND DEPARTMENT
OF SPACE AND MINISTER OF STATE IN THE MINISTRY
OF SCIENCE AND TECHNOLOGY (SHRI BHUVNESH
CHATURVEDI): (a) Yes, Sir.

(b) Presently, high strength steel sheets used for
retro rocket motor cases are being imported. Indigenisation
efforts are on to replace this material.

{c) and (d). Nuclear Fue! Complex has recently
developed a special alloy for an INSAT spacecraft thruster,
which is undergoing user qualification testing.





